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may have to pas on part of the ques
tion to my colleague the Minister at 
Transport to answer.
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•CORRECTION OF ANSWSR TO 
STARRED QUESTION NQi 102

The Deputy Minister of M m w  
(Sardar Majithia): With your permis
sion I would like to correct the reply 
given to one of the supplementary 
which I gave m respect of Question 102 
ir connection with the age up to 
which re-employed officers will be re
tained I said 50 It should be 
changed to 52

ORAL ANSWERS TO QUESTIONS— 
contd

Service Conditions of Defence 
Personnel

*110. Shri M. R. Krishna: Will the 
Minister of Defence be pleased to state 
whether the Government have chang
ed or propose to change the retire
ment or release conditions for Regular 
and Non-Regular Officers in the 
Defence Service’

The Deputy Minister of Defence 
(Sardar Majithia): No But the Gov
ernment have decided, as a temporary 
measure, to allow the following classes 
of officers to be retained m service for ' 
certain periods beyond the age limits 
prescribed for their compulsory retire
ment or release if the Chief of Staff 
concerned considers that necessary in 
the public interest

(I) officers of the substantive rank 
of Major and below in the 
Army,

(II) officers of the substantive rank 
of Lt Commander and below 
in the Navy (other than those 
promoted from the Branch 
List); and

(III) officers of the substantive 
rank of Squadron Leader and 
below m the Air Force

Shri M. R. Krishna: May I know
whether, while recruiting for the short 
service commissions from amongst the 
retired personnel, any weightage will 
be given to the areas which have not

*See col 3791.
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returned a good number of personnel 
lor the defence services, or will they 
be recruited from the areas which 
have already a big representation in 
the services’

Sardar MaJKhla: Recruitment does 
not arise This is only retention of 
the officers who are due for retire
ment Recruitment does not come in

Shri M. R. Krishna: What will be 
the number of those officers who have 
already attained the age of 49 and 
what will be the number that will be 
recruited now inorder to make up the 
deficiency

Sardar Majlthia: I have already
said that it is not a question of recruit
ment This question relates to the 
retention of officers who are due to 
retire, and recruitment does not come 
in at all

Shri M. R. Krishna. What will be 
their number9

Mr. Speaker* Number of whom9

that shortage by keeping on the
officers who are due to retire, and they 
are in addition to the new ones who 
are given promotion

Shrl Narayanankutty Menon: Is it
not the normal procedure in the Army 
to All up vacancies due to retirement, 
by promotion from the lower ranks, 
and if so, what are the reasons for the 
departure from the normal rule9

Mr. Speaker: The Minister has al
ready said that these officers are m 
addition to those that are promoted 
in the normal course No person that 
has to be promoted has been denied 
promotion, everyone that deserves 
promotion has been promoted In ad
dition, there are vacancies to be filled 
up

Sardar Majlthia: Possibly, the hon 
Member has m mind the Other Ranks 
being promoted to the officers’ posts 
So far as that is concerned, we have ' 
reserved ten per cent of the vacancies 
for those persons who are found fit

Shn M. R. Krishna' Number of 
those officers who will get this con
cession who would otherwise have 
gone out at the age of 49

Sardar Majithia I am afraid, in 
public interest, I shall not be able to 
disclose that information

Shri Narayanankutty Menon: May
I know whether it is not the normal 
procedure in the Army to give pro
motion to the lower ranks when a 
vacancy occurs due to retirement, and 
if so, may I know the reasons for a 
departure from the normal rule now9

Sardar Majithia: I could not follow 
the question

Mr. Speaker: Is it not the usual
practice in the Army that whenever a 
vacancy arises, the junior officers are 
promoted, and if so, why are those 
officers retained beyond the normal 
age of retirement9

Sardar Majithia: That is done for
the simple reason that there is such a 
lot of shortage that we have to make

Shri Jaipal Singh: Could we get
•some picture of the ratio that would 
be adopted as between administrative 
officers and combatant officers9 Will 
there be more combatant officers or 
administrative officers9

Sardar Majithia: I do not have that 
information with me at the moment 
But it deals with all the officers both 
on general duties and in the adminis
tration branch

Dr. Sushila Nayar: May I know the 
reason for earlier retirement for mili
tary officers than for officers in other 
services, and also whether it is not a 
fact that there is a good deal of dis
content among the various ranks of 
the military personnel as a result of 
earlier compulsory retirement9

Sardar Majithia: It is a general ques
tion of policy If you want me to ans
wer that, I shall do so

Mr. Speaker: No It is a general ques
tion of policy




